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atariat File No. 15/1/2023-Public
o Government of India
- 07,20:2 Y Ministry of Home Affairs
S (Public Section)
L2
North Block, New Delhi - 01.
Dated: 09" August, 2024
To
The Chief Secretaries/ Administrators of ' 03 A UG Zm‘
All State Governments / UT Administrations,
Secretaries of all Ministries/Departments of Government of India.
'Y

PR

Subject: Strict compliance of the provisions of Flag Code of India, 2002 [as amended
3\‘ in 2021 & 2022] and the Prevention of Insults to National Honour Act, 1971-
{
(?\ ; reg.
N

H
i

NN

‘g Sir/ Madam,
~
)

I am directed to say that the Indian National Flag represents the hopes and
>uspiralions of the people of our country and hence should occupy a position of honour.
™ Therc is universal affcction and respect for, and loyalty to, the National flag. Yet, a
et pereeptible  lack of awareness is often noticed amongst people as well as
organizations/agencies of the Government, in regard to laws, practices and conventions
that apply to display of the National Ilag. Copy of ‘The Prevention of Insults to National
Honour Act, 1971 and ‘Flag Code of India, 2002 [as amended in 2021 & 2022]° which

coverns the use/hoisting/display of National I'lag, are available on this Ministry’s website
www.mha.gov.in.

L)

~

A As per clause (x) of Paragraph 2.2 of Part-II of the Flag Code of India, the
National Flag made of paper may be waved by public on occasions of important national.
cultural and sports events. You are requested to ensure that on the occasions of important
national, cultural and sports events, Flags used by the public, made of paper are not

discarded or thrown on the ground after the event. Such Flags are to be disposed of, in
private, consistent with the dignity of the Flag.

~
3

3 You arc also requested to undertake mass awareness programme in this regard and
also to give it wide publicity through advertisements in the electronic and print media.

Yours faithfully,

K
(Debob/oto ] asu)

Under Sccretary to the Government 6f India
Tel: 2309 2421

Encl: As above.
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11. Office 0 itor General of Indi
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>
Salient Features of Flag Code of India, 2002 C’/

1. The Indian National Flag represents the hopes and aspirations of the
people of India. It is the symbol of our national pride and there is universal
affection and respect for, and loyalty to, the National Flag. It occupies a

unique and special place in the emotions and psyche of the people of
India.

. The hoisting/use/display of the Indian National Flag is governed by the
Prevention of Insults to National Honour Act, 1971 and the Flag Code of

India, 2002. Some of salient features of the Flag Code of India, 2002 are
listed below for the information of the public:-

a) The Flag Code of India, 2002 was amended vide Order dated 30
December, 2021 and National Flag made of polyester or machine
made Flag have been allowed. Now, the National Flag shall be made

of hand spun and hand woven or machine made,
cotton/polyester/wool/silk khadi bunting.

b) A member of public, a private organization or an educational
institution may hoist/display the National Flag on all days and

occasions, ceremonial or otherwise, consistent with the dignity and
honour of the National Flag.

¢) The Flag Code of India, 2002 was amended vide Order dated 19

July, 2022 and clause (xi) of paragraph 2.2 of Part-II of the Flag
Code of India was replaced by the following clause:-

(xi) “where the Flag is displayed in open or displayed on

the house of a member of public, it may be flown day
and night;” :

d) The National Flag shall be rectangular in shape. The Flag can be of

any size but the ratio of the length to the height (width) of the Flag
shall be 3:2,

¢) Whenever the National F lag is displayed, it should occupy the
position of honour and should be distinctly placed.

f) A damaged or dishevelled Flag shall not be displayed.
-172
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g) The Flag should not be flown from a single masthead
simultaneously with any other flag or flags.

h) The Tlag should not be flown on any vehicle except of the
dignitaries mentioned in Section IX of Part 1II of the Flag Code,
such as President, Vice-President, Prime-Minister, Governors etc.

i) No other flag or bunting should be placed higher than or above or
side by side with the National Flag.

Note:- For further details, the Prevention of Insults to National
Honour Act, 1971 and the Flag Code of India, 2002 are available on
Ministry of Home Affairs’ website www.mha.gov.in.
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To

MOST IMMEDIATE

No.2/5/2024-Public
Government of India/Bharat Sarkar @
Ministry of Home Affairs/Grih Mantralaya ; (&

vtk

North Block, New Delhi
Dated 10" August, 2024

The Chief Secretaries of all State Governments and Administrators of all

Union Territory Administrations

Subject: Independence Day Celebrations on 15" August, 2024 - Instructions

Sir/lMadam,

Every year, the Independence Day is celebrated with grandeur, gaiety, fervour

and enthusiasm. This year also, the Independence Day will be celebrated in a manner

befilting the occasion.

The Independence Day Celebrations in Delhi shall consist of the following:-

The Ceremony at Red Fort consisting of the presentation of a Guard of Honour by
the Armed Forces and the Delhi Police to the Prime Minister (Pradhan Mantri),
unfurling of the National Flag accompanied by singing of the National Anthem and
firing of 21-Gun Salute, showering of flower petals by the helicopters of Indian Air
Force, speech by the Prime Minister, singing of the National Anthem immediately

after PM'’s speech, and release of tri-coloured balloons in the end.

(iiy "At Home" reception at Rashtrapati Bhawan.

3.

The celebration of Independence Day Ceremony/unfurling of National Flag at State

Capitals/ District Headquarters/ Sub-division/ Block / Gram Panchayat/Villages etc. shouid

commence in the morning after 09:00 a.m.

4.

The Independence Day in States/UTs may be celebrated as under:-

(a) At State level

Unfurling of National Flag by the Chief Minister; singing of the National Anthem;
presentation of Guard of Honour by the State Police/Para Military Forces/Home
Guards/NCC/ Scouts; address to public by the Chief Minister followed by singing

of National Anthem.
.21
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(b) At District level

Unfurling of National Flag by Minister/Commissioner/District Magistrate; singing of
National Anthem; parade by State Police personnel;, Home Guards/NCC/Scouts
followed by address to public by the Minister/ Commissioner/District Magistrate

and singing of National Anthem.

(c) At Sub-Divisional level/Block level

Unfurling of National Flag by Sub Divisional Magistrate/Sub Divisional Officer/
Block Development Officer as the case may be; singing of National Anthem
followed by address to public by the Sub Divisional Magistrate/Sub Divisional
Officer/ Block Development Officer and singing of National Anthem.

(d) At Panchayat Headquarters/Villages

Unfurling of National Flag by the Sarpanch/Gram Pradhan; singing of National
Anthem followed by address to public by the Sarpanch/Gram Pradhan and
singing of National Anthem.

Swachh Bharat campaign in prominent locations

(a) Identify most prominent location of each district in the State/UT and carry out a
fortnight/ month long campaign to keep it Swachh through voluntary civil action.
School students, NSS, NCC, youth organizations and social groups may be

associated with this effort.

(b) Plantation of Trees campaign be held by Government Departments and
Educational Institutions io spread awareness for conservation of environment,
thereby making a contribution to mitigate climate changes on Earth and preserve

natural environment.

Ek Bharat Shreshtha Bharat Programine

On the lines of Republic Day Ceremony 2024, some food/cultural events etc. may
be planned in the State Capitals/UTs on the occasion of Independence Day
Ceremony. The State/UT should invite participation from five other States/UTs for
their Independence Day ceremony. These Guest States may send their
contingent for food/cultural events etc. to promote engagement among people of
different States and UTs so as to enhance mutual understanding and bonding

between people of these States/UTs.
.. 3/-
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7 Efforts should be made by the States/UTs for propagating the patriotic/national
integration messages and songs through the speech of the dignitaries, social media
platforms etc. for Ek Bharat Shreshtha Bharat.

8. ‘At Home’ function

(a) ‘At Home’ function at Governor/LG House may be commenced in the evening
(after 18:00 hrs). This function represents a diverse set of invitees apart from
usual protocol based invitees, on this occasion, the following indicative categories

of guests could be invited:-

e Divyangjans

e Achievers in different fields

e People who made exemplary contribution to society, including during the
time of Covid.

e [Eco-warriors, people who performed exemplary for environmental
conservation.

e Swacchagrahi.

e References from the State/UT in PM’s Man ki Baat.

~e Padma awardees from the State/UT.

o NoK« of martyrs.
Trdcinants’winner:  of Olympics and other ispportant sports evenis
~onall o ot al standards.

e Exceptional educators.

e Frontline health workers.

e Children bravery awardees.

o \Women Sarpanches etc.

e Student toppers

e Best researchers/innovators

(b) At least 25-50 invites may be reserved for such achievers. The names of such
invitees should be announced in advance to enable the invitees to prepare for the

occasion.

(c) The majority of the gathering could be under the category of special invitees
under different categories. A system whereby the invitee list is generated afresh
every year should be instituted, so that the opportunity is given to a broad set of

people. It could be considered that a person gets an invite just once.

.4l-

13

File No. GA-BEIMON 8120226 2-0GAD{CarapdtéaMlemsmass) Affairs (Computer No. 7262203)
Generated from eOffice by ARHRORJMERIADIAKIZAUNIORI QEASHSTANBWGAsthre 2andMadimentargmffairs on 03/10/2024 01:33 pm




5268328 (20R20Q400%® 1 Clerical Hall

(4)

(d) Special attention may be paid to the band at Governor/LG House. It should play
patriotic songs and not simply songs from movies. A system of competition among
school bands should be instituted whereby the winners get to perform at the
Governor House during ‘At Home' reception.

(e) The invitation card for Governor/LG ‘At Home' should be created in a way that
these are treasured for life as souvenir by the invitees, marking it as a special

occasion once in life.

(f) If some good innovation has been done by the State the same can be exhibited
during the ‘At Home' function.

Yours faithfully,

»”"”
(Debobrotyp Basu)
Under Secretary to the Govt. of India

Tel: 011-23092421
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e No.2/5/2024-Public Dated 10" August, 2024

Copy for information to:-

Secretaries of Governors/ Lt. Governors of all States/Union Territories
All Ministries/ Departments of the Govt. of India

President’s Secretariat

Vice-President's Secretariat

Prime Minister's Office

Registrar, Supreme Court of India

Registrar, Delhi High Court

Cabinet Secretariat

Rajya Sabha Secretariat

10. Lok Sabha Secretariat

11. NITI Aayog, Sansad Marg, New Delhi.

12. Election Commission of India

13. Union Public Service Commission

14. Office of Comptroller & Auditor General of India

15. Central Vigilance Commission

16. University Grants Commission

17. National Commission for SCs

18. National Commission for STs

19. National Commission for Backward Classes

20. National Commission for SafaiKaramcharis

21. National Commission for Minorities

22. National Commission for Women

23. Natlonal Human Rights Commission

24. Manager, State Bank of India, Parliament Street, New Delhi
25. Manager, Reserve Bank of India, New Delhi

26. All attached & subordinate offices of the Ministry of Home Affairs located at

Delhi/New Delhi
27. Ad.lll Section, MHA

OIED DO B0 NS =

Spare Copies-5

(Debobrofo Basu)
Under Secretary to the Govt. of India
Tel: 011-23092421
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